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library, See No. LT-I075/63]. The 
follow up action constitutes issue of 
appropriate queationnaire to the parti-
cipants and their employers for as-
.sessbg the impact of the training. 

Bourkela Steel Plant 

1488 J Shri Maheswar Naik: 
. L Sbrtmati SavitrJ. Nlpm: 

Will the Minister of Steel aad 
Reavy IDcI1Istries be pleased to state: 

(a) whether it is a fact that the 
Rourkela Steel Plant has recorded 
lOSs in its latest financial estimates; 

(b) it so, to what extent and flhe 
reasons therefor; IlIId 

(c) how the financial estimates of 
the other Bteel plants UlIIder the 
Hindu.stan Steel Ltd., compare with 
tlhose of the Rourkela Plant? 

'.l'be MiDister of Steel IUI4 Heavy 
lDdastrles (Shri C. SnbramawI8m): 
(a) to (c). The financial accounts of 
Rourkela Steel Plant for 1962-63 have 
not yet been finalised. The financial 
results of the steel plants under 
Hindu.stan Steel Limited during 1961-
62 are contained in the eighth An-
nual Report of the Company which 
was placed on the Table of the House 
on the 27th February 1963. 

EleeUOJIII 

1489. SbrimaU Renn Chakravartty: 
Will the Minister Of Law be pleased 
to state: 

(a) whether the general convention 
of the Election Commission to call all 
parties and take major decisions re-
garding elections after consulting 
them, has been given up now; and 

(b) wihich parties were consulted 
regarding the feasibility of holdinl 
elections during the emergency? 

Tbe Deput,. MlnIsI.er ID the Mlnb-
1Ir7 of Law (Sbri Blbudbeu4ra 
MIshra): (a) The Election Cornmi.l-
sion is not aware of any such con-
vention. and hence the question of 
giving it up now does not arise. 

(b) As the holding of bye-electiom 
a.s early Sa possible is .'ltipulated by 
law, the Election Commission did not 
thdnk it necessary to consult any 
political party in the matter. 

Prototype Production aDd Tr~ 
Centre at Okhla 

1"90. Shrl S. M. BaDer-jee: Will the 
Minister of Commerce and 1ncb1s&r7 
be pleR.sed to state: 

(a) whether it ia a fact that the 
prototype production and irai.nJ.ng 
centre at Okhla (Delhi) is prodUL"inl 
complete 100 weiler lathes; 

(b) if so, whether production of 
100 weilor lathes was contemplated 
upto 31st March, 1962; 

(c) if so, the actual number pro-
duced; 

(d) the reasons for the deficiency, 
it any; and 

(e) whether any inquiry has been 
made in to the causes of 1lhis den-
ciency? 

The Minister of Industry in the 
Ministry Of Commerce and IndustrT 
(Shri Kanungo): (a) to (c). A pro-
gramme for the manufacture of in-
digenous components required for 
100 weiler lathes by the 31st March, 
1963, was drawn up by the Prototype 
Production & Training Centre, Okhla 
in July 1962. The production of 
these cdmponents has been according 
to schedule. The final a:lsembly of 
complete lathes is dependent on th!' 
sUlPPly of imported components to 
the extent of about 10 per cent. So 
far imported oomponets for 35 latheS 
have been received. It is expected 
that the components for the remain-
ing 65 la1lh% will be received shortly. 

15 lathes have been completely as-
sembled and te.<rted. 10 are in the 
final stages of assembly and testing 

(d) and (e). Do not arise. 




